DELH

NEW

=
»

s

BENCH

CENTRAL ADMINISTRATIVE TRIBUMNAL
PRINCIPAL

o)
o))
P
M

.

Pl

)

Tol8

[

CA

emoer.

OV

of

~pd

Respondents

Applicant

()
(A)

Ly -

MEMBER
Member (J)

f

MEMBER
(BRAL)

=
=

~d

R

BHAT,
.P.BISWAS,
Vs .
Gar

1

T.M.
S
Mésuipur
.Srviastava)
Bhawan. Raja
ORDE
T.N.Bhat,

3

eneral

o
SEeWa

New Delhi.

.Singh

HON'BLE SHRI

HON'BLE SHRI!
m

|

delivered by Hon'ble Shri

New Delhi.

o)

petition.

[Ny

‘n(~

-
i

(0]
)
i
0]

1

P

i

(-

mber {

Me

s 4



